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eries Research Ins.titute (CMFRI) in 
West aen~al 

(b) CMFRI had a Centre in C'al-
, cutta' to deal with the dee~ sea fish-

ing operations going on in' that region 
' which had to be closed clown conse-
quent on cessation of deep sea iishing 
operations by the West Bengal Gov-
ernment in the mid sixties. B~sides , 

the State Government was not in a po-
sition to offer physical facilities for 
this Centre. 

Tbe request of the West Bengal 
Goven'lIIlent for revival of the 
CMFRI Centre in West Bengal has 
been .made essentially to train the 
Incal fishennen in mariculture tech-
nologies as well as for exploitation of 
marine resources in which the CMFRI 
had df.!Veloped considerable expertise. 
Consid'~ring the needs of the West 
Bengal Government in these develop-
ment activities, the state Government 
was duly informed that after the 
State Pisheries Department has made 
a detailed survey of the existing re-
so ces. for mariculture, the C:MFRI 
would be prepared to render assist-
ance to state Fisheries officials for 
training them and for trans'Ier 'Of 
relevarlt technologies in this field. 

Allotment of Plots under Rohini , 
Housing Scheme 

8383. SHRI VILAS MUTTEMW AR: 
Will the Minister of WORKS AND 
HOUSlNG be pleased to state: 

(a) ' w~ether it is a fact that DDA 
had announced to draw lots for the 
allotmnnt of pJ.ots in Rohini Housing 
Schem l , on the eVe of 26 January, 
198Z; 

(b) whether it is also a fact that 
DDA ) las neither allotted plots nor 
annoUl teed any further date for the 
draw; Qmi 

(c) 'when DDA is going to draw the 
lots fo t Rohini Scheme and for how 
many , p.lots? 

THE MINiISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NA-
RAIN SINGH): (a) Yes, Sir. 

(b) and (c). No plots have yet been 
allotted by the DDA, but about 20,000 
plots are expected to be allotted in the 
near future. 
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House Building Societies in Delhi 

838'5. SHRIMATI MOSHINA KID-
WAI: WilJ. the Minister of WORKS 
AND HOUSING be pleased to. state: 

(a) what is- the total number of 
hQuse-building sQcieties registered 
with Government in De:lhi; and 

(b) which of these sQcieties are 
likely to. .be allotted land during 1982.-
83? 

TID: MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BlUSHMA NA-
RAIN SINGH): (a) and (b). The 
information is being collected and will 
be laid on the Table of the Sabha. 

Irregularities Under Public Distribu-
. tion System in Delhi 

8386. SHRI K. LAKKAPPA: 
SHRI D. M. PUTI'E GOWDA: 

Will the Minister of CIVIL SUP-
PLIES be pleased to itate: 

(a) whether the enforcement staff 
of the Food and Civil Supplies De-
partment, Delhi have found serio.us 
irreguXarities during extensive checks 
of retail Qutlets under the public dis- • 
triburtw-,l ~'YStem during the last three 
monthu ' 

(b) if so, full details of the raids 
cQnducted; . 

(c) what steps Government pro-
POSe to. take against the defaulters 
found during the raids; 

(d) whether Government prQPose 
to take any other steps for its. fair 
distribution to the public; and 

(e) if so., what and how? 

THE DEPUTY . MINISTER IN THE 
MINISTRIES OF AGRICULTURE 
AND CIVIL SUPPLIES (SHRI MOH-
AMMED USMAN ARIF): (a) Yes, 
Sir. 

(b) and (c). During the minths Qf 
January, 1982: to. March, 1982, 503 
raids were conducted. Out 'Of these 
397 checkings. were in respect Qf fair-
price shQps, 97 were in respect ~f 
Kerosene Oil depots and the remain-
ing 9 were in respect Qf Coal depQts. 
In 34 cases, serious irregulariti~s were 
detected and criminal prQsecutions 
were launched under the Essential 
Commodities Act, 1955. In 400 cd~es 
departmental proceedings under the 
relevant con trOll Qrders have been 
initiated. In 22 cases, retail ou tlets 
were suspended and in 45 cases the 
authorisatio.ns/ licences were cancelled. 

(d) and (e). Enforcement activity 
is being intensified still further by 
Delhi Administration and ~ c~nstant 
watch is being kept by it on the func-
tioning of the retail Qutlets under 
publio distribution system. Door-to- . 
door verification Qf the food cards 
to weed out bo.gus carcis/slU"plus units 
has also. been launced. In addition, 
the sYstem for allocation to the retail 
Qutlets is being ration.a1ised. 

Intepated UrIb.a!n Dev'elopment 
Programme ,in West Bengal 

8387. SHRI BASUDEB ACHARYA: , 
Will rth~ Minister of WORKS AND 
HOUSING be pleased to state: 

(a) the details of !prQposal receiv-
ed from Government of West Bengal 

.' 




